IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :19-08-2025

19.08.2025

Date

BLAPL- COURT NO. |[Order Dtd. (Seat
1 67039/20251(19.08.2025 2054/2025 S SUNANDINI Cc.0. 6 5025-08-14 No-)
BLAPL- COURT NO. Order Dtd. (Seat
2 67040/20251(19.08.2025 1735/2025 C RANA C.0. 6 5025-08-14 No-)
BLAPL- COURT NO. Order Dtd. (Seat
3 67041/20251(19.08.2025 1778/2025 PK PAL C.0. 6 5025-08-14 No-)
ABLAPL- COURT NO. Order Dtd. (Seat
4 67042/20251(19.08.2025 7261/2025 S BISWAL C.0. 6 5025-08-13 No-)
WRIT
WP (C) - COURT NO. |Order Dtd. BRANCH (Seat
5 67047/20251(19.08.2025 22735/2025 S.C.PANI cC.O. 6 2025-08-14 | (DIVISION Ti;)
BENCH-2)
(Seat
WP (C) — COURT NO. [Order Dtd. WRIT _
6 67048/20251(19.08.2025 22721/2025 SM SINGH Cc.O. p 2025-08-14 BRANCH-6 22)
WA- COURT NO. Order Dtd. WRIT (Seat
7 67051/20251(19.08.2025 436/2021 J SAHOO cC.O. p 2025-08-18 APPEAL No-3)
WA- COURT NO. [Order Dtd. |WRIT (Seat
8 67052/20251(19.08.2025 430/2021 J SAHOO Cc.O. p 2025-08-18 APPEAL No-3)
WA- COURT NO. [Order Dtd. |WRIT (Seat
9 67053/20251(19.08.2025 429/2021 J SAHOO .0. p 2025-08-18 APPEAL No-3)
WA- COURT NO. [Order Dtd. |WRIT (Seat
10 |67054/2025/19.08.2025 420/2021 J SAHOO .0. ‘ 2025-08-18 APPEAL No-3)
WA- COURT NO. WRIT (Seat
11 |67055/2025/19.08.2025 418/2021 J SAHOO .0. 6 APPEAL No-3)
WRIT
WP (C) - COURT NO. Order Dtd. BRANCH (Seat
12 |67056/2025/19.08.2025 30076/2021 M NAYAK .0. ‘ 2025-08-18 | (DIVISION Ti;)
BENCH-3)
WA- COURT NO. [Order Dtd. |WRIT (Seat
13 |67058/2025/19.08.2025 445/2021 J SAHOO .0. ‘ 2025-08-18 APPEAL No-3)
WA- COURT NO. [Order Dtd. WRIT (Seat
14 |67060/2025/19.08.2025 446/2021 J SAHOO .0. ‘ 2025-08-18 APPEAL No-3)
WA- COURT NO. Order Dtd. WRIT (Seat
15 |67061/2025/19.08.2025 437/2021 J SAHOO .0. 6 5025-08-18 APPEAL No-3)
ABLAPL- COURT NO. Order Dtd. (Seat
16 |67065/2025/19.08.2025 7261/2025 S N GAYA .0. 6 5025-08-13 No-3)
ABLAPL- COURT NO. Order Dtd. (Seat
17 |67066/2025/19.08.2025 9440/2025 A MOHANTY .0. 17 2025-09-08 No-3)




CHIEF (Seat
WP (C) - Order Dtd. WRIT
18 67072/2025|19.08.2025 D SAMAL JUSTICE'S No-
22431/2025 COURT 2025-09-02 [BRANCH-6 |,
CHIEF (Seat
WP (C) - Order Dtd. [WRIT
19 |67074/2025(19.08.2025 B..SETHI JUSTICE'S No-
20081/2025 COURT 2025-08-13 |BRANCH-4 |,2
WRIT
CHIEF (Seat
WP (C) - . [order Dtd. [BrRANCH ©
20 |67075/202519.08.2025 |ooo2'° ., |T K NAYAK gg§§$CE S |3095-08-14 | (DIVISTON TEO)
BENCH-3)
CHIEF (Seat
WP (C) - . lorder Dtd. [WRIT ©
21 167076/2025|19.08.2025 128142025 B-K-SETHI JUSTICE'S |0 e 0g-13 BRANCH-3 |NO
COURT 14)
22 167077/202519.08.2025 (51~ T K NAYAK COURT NO. Order Dtd. WRIT v
Ve 32126/2024 1 9999-12-31 |BRANCH-7 12)
(Seat
WP (C) - COURT NO. [0rder Dtd. ©
23 [67078/2025(19.08.2025 ;0 0T 0 |T K NAYAK . 09s 0814 Tg)
CHIEF (Seat
WP (C) - PRIYA RANJAN Order Dtd.
24 [67079/2025(19.08.2025 JUSTICE'S No-
20287/2025 MISHRA COURT 9999-12-31 o)
CHIEF (Seat
WP (C) - . [order Dtd. [WRIT ©
25 |67080/202519.08.2025 |, o0, [B B MALLICK JUSTICE'S | oo oS P rancoe NO
COURT 25)
_ CHIEF (Seat
26 [67081/2025/19.08.2025 585252024 P BASTIA JUSTICE'S gggifogffé No-
COURT 25)
WRIT
CHIEF (Seat
WP (C) - . [order Dtd. BRANCH ©
27 67082/2025(19.08.2025 |, o 0" M NAYAK ggi;;CE S 13025-08-14 | (DTVISTON Tgs)
BENCH-1)
WRIT
CHIEF (Seat
WP (C) - . [order Dtd. [BrRANCH ©
28 167083/202519.08.2025 |/, o000 |T K NAYAK gg§£$CE S |3025-08-14 | (DIVISTON T85)
BENCH-1)
CHIEF (Seat
WP (C) - . lorder Dtd. [WRIT ©
29 167084/202519.08.2025 |/ oo2 0 |D K SAHU JUSTICE'S |0 et o P nces [NO
COURT 34)
CHIEF (Seat
WP (C) - . [order Dtd. [WRIT ©
30 |67085/2025(19.08.2025 [ .20 D K SAHU JUSTICE'S | o oS hrancey [NO
COURT 48)
CHIEF (Seat
31 |67086/2025[19.08.2025 ["21C)7 |p K MALLICK JUSTICE's [rooF Dt2: No-
COURT 48)
CHIEF MISC.
32 (67087/2025(19.08.2025 |:077 |s HUSSTAN JusTICE's [ST9CT Ot lappmaL Iécsfg)t
COURT SEC.
CHIEF (Seat
WP (C) - . [order Dtd. [WRIT ©
33 (67088/2025(19.08.2025 | oo 07, [BALARAM SINGH JUSTICE'S | S°" =05 [aranciog NO
COURT 24)
CHIEF (Seat
WP (C) - .. lOrder Dtd. [WRIT ©
34 67089/2025(19.08.2025 | - .07 |[BALARAM SINGH gg§§$CE S 09em08-13 IBRANCH-4 23)




CHIEF (Seat
WP (C) - o Order Dtd. |[WRIT -
35 167091/2025(19.08.2025 13539/2025 BALARAM SINGH JUSTICE'S 2025-08-13 BRANCH-6 No
COURT 24)
CHIEF
WA- , o Order Dtd. |[WRIT (Seat
36 [67092/2025|19.08.2025 |05 0o, |J SAHOO ggSgCE 515025-08-16 |APPEAL  |No-3)
CHIEF (Seat
WP (C) - o Order Dtd. [WRIT -
37 167093/2025/19.08.2025 2062/2024 D BISWAL JUSTICE'S 2025-08-13 IBRANCH=3 No
COURT 12)
CHIEF (Seat
WP (C) - , o Order Dtd. [WRIT -
38 (67094/2025(19.08.2025 13345/2025 BALARAM SINGH JUSTICE'S 2025-08-13 [BRANCH-8 No
COURT 42)
CHIEF (Seat
39 [67095/2025/19.08.2025 §g§§32025 S K RATH JUSTICE'S ggggfogffé No-
COURT 42)
_ CHIEF (Seat
40 |67096/2025(19.08.2025 ?géié/2025 BALARAM STNGH JUSTICE'S ggg?fogffé No-
COURT 42)
CHIEF
CONTC- o |Order Dtd. (Seat
41 167097/2025/19.08.2025 3540,2025 P K JENA gg§§$CE S 2025-08-18 CONTEMPT No—6)
CHIEF
WP (C) - , o Order Dtd. (Seat
42 167098/2025|19.08.2025 13350/2025 BALARAM SINGH gg§£$CE S 2025-08-13 No—6)
CHIEF
CONTC- , o Order Dtd. (Seat
43 167099/2025|19.08.2025 3541,2025 D SAMAL gg§g$CE S 2025-08-18 CONTEMPT No—6)
CHIEF
CONTC- , o Order Dtd. (Seat
44 167100/2025/19.08.2025 | oo (o |D P CHUL gg[sJ;CE S |3025-08-18 CONTEMPT | 77C)
CHIEF (Seat
WP (C) - o Order Dtd. |[WRIT -
45 167101/2025/19.08.2025 |/, 70 o, o [BALARAM SINGH JUSTICE'S | 0oc_0g-13 BRANCH-5 |NO
COURT 21)
CHIEF (Seat
WP (C) - , o |Order Dtd. [WRIT -
46 167102/2025|19.08.2025 12816/2025 BALARAM SINGH JUSTICE'S 2025-08-13 |BRANCH-6 No
COURT 16)
CHIEF (Seat
WP (C) - Order Dtd.
47 167103/20251/19.08.2025 P PARIDA JUSTICE'S No-
21173/2025 COURT 2025-08-18 16)
CHIEF (Seat
WP (C) - o Order Dtd. |[WRIT -
48 67104/2025|19.08.2025 13080/2025 BALARAM SINGH JUSTICE'S 2025-08-13 [BRANCH-7 No
COURT 18)
CHIEF (Seat
WP (C) - , o |Order Dtd. [WRIT -
49 [67105/202519.08.2025 |, o0 o0, c|S K RATH JUSTICE'S ) 0oc_0g-18 lBrANcH-6 NO
COURT 30)
CHIEF (Seat
WP (C) - o Order Dtd. |[WRIT -
50 |67106/2025(19.08.2025 13082/2025 BALARAM SINGH JUSTICE'S 2025-08-13 IBRANCH-8 No
COURT 42)
CHIEF (Seat
WP (C) - o Order Dtd. |[WRIT -
51 |67107/2025|19.08.2025 21303/2025 S K RATH JUSTICE'S 9025-08-18 [BRANCH-3 No
COURT 11)
CHIEF (Seat
WP (C) - , o |Order Dtd. [WRIT -
52 167108/2025|19.08.2025 18882/2021 B K PATI 283;$CE 8 15025-08-18 [BRANCH-6 gz)




CHIEF (Seat
WP (C) - .. Order Dtd. |WRIT ©
53 167109/2025/19.08.2025 13084/2025 BALARAM SINGH JUSTICE'S 2025-08-13 BRANCH-7 No
COURT 18)
CHIEF
WP (C) - , o Order Dtd. |[WRIT (Seat
54 167111/2025|19.08.2025 7866/2022 |° K SUNDARA JUSTICE'S ) 0)c 08 06 BRANCH-2 [No-9)
COURT
CHIEF
WP (C) - , o Order Dtd. |[WRIT (Seat
55 167113/2025/19.08.2025 7866/2022 S K SUNDARA JUSTICE'S 2025-08-06 BRANCH-2 No-9)
COURT
CHIEF
WP (C) - /o Order Dtd. |[WRIT (Seat
56 [67115/2025/19.08.2025 7866/2022 G C JENA JUSTICE'S 2025-08-06 |BRANCH-2 |No-9)
COURT
WRIT
CHIEF (Seat
WP (C) - .. lOrder Dtd. BRANCH ©
57 [67116/2025(19.08.2025 |jo 0% o |P. N. JENA TUSTICE'S 505 C 015 | (DIVTSTON Ti3)
BENCH-2)
WP (C) - COURT NO. |order Dtd. [WRIT (Seat
58 |67118/2025|19.08.2025 |10, o0 o (K. N. MUDULI . 2025-09-10 [BRANCH-2 [No-9)
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
59 |67119/2025|19.08.2025 |, 000 00y, |T BAG 6 2025-08-12 |BRANCH-3 22)
WP (C) - COURT NO. |Order Dtd. |WRIT (Seat
60 [67120/2025/19.08.2025 | o ol s, M. SINGH . 20250814 |BRANCH-2 Nooo)
WP (C) - COURT NO. |Order Dtd. |WRIT (Seat
61 67122/2025(19.08.2025 |, 01" _|s. M. SINGH . 2025-08-13 [BRANCH-2 [No)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
62 [67123/2025/19.08.2025 |,oool o ls. M. SINGH : 09250813 |BRANCH-4 T?;
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
63 [67124/2025(19.08.2025 |,oo L0 oIS K SAHOO . 0200815 [BRANCH-5 Z?)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
64 |67126/2025/19.08.2025 |, )" IN. R. BEHERA . 0950813 |BRANCH-4 gg;
WP (C) - PRAFULLA KUMAR COURT NO. |Order Dtd. WRIT (Seat
65 167127/2025119.08.2025 |,049,5 /5022 |RATH 6 2025-08-12 |BRANCH-5 ﬁ?;
(Seat
WP (C) - COURT NO. Order Dtd. ©
66 |67128/2025/19.08.2025 22464/2025 J. KAMILA 6 5025-08-14 23)
(Seat
WP (C) - COURT NO. |Oorder Dtd. WRIT ©
67 |67130/2025(19.08.2025 | o 00" o IN. MALLICK . oo 08 s BramcHog gg)
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
68 [67131/2025/19.08.2025 | 200" |B SAMAL . 0950816 |BRANCH-8 gg)
(Seat
WP (C) - COURT NO. |Oorder Dtd. WRIT ©
69 167132/2025/19.08.2025 8359/2025 D.K. JENA 6 2025-08-14 IBRANCH-5 23)
WRIT
WP (C) - COURT NO. [order Dtd. [Brance | ‘5aF
70 167133/2025/19.08.2025 22434/2025 K. C. MAJHI 6 2025-08-13 | (DIVISION Ti;)

BENCH-2)




WP (C) -

COURT

NO.

Order Dtd.

WRIT

(Seat

71 [67134/2025]19.08.2025 |} i 0o [P K MALLICK oe 2025-09-03 IBRANCH-4 gg;
WRIT
WP (C) - COURT NO. Order Dtd. BRANCH (Seat
72 67135/2025119.08.2025 |, 31 5055 DAS 6 2025-08-29 | (DIVISION Tia)
BENCH-2)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
73 |67136/2025(19.08.2025 7o o, B K DAS . 0250813 |BRANCH-8 Z;;
(Seat
WP (C) - COURT NO. Order Dtd. ©
74 167137/2025|19.08.2025 20741/2025 BEHERA ‘ 2025-08-13 Eg)
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
75 |67138/2025|19.08.2025 |- . K BEHERA . 20250813 |BRANCH-3 Tg)
(Seat
WP (C) - COURT NO. Order Dtd. ©
76 67139/2025(19.08.2025 |Joo 0. BEHERA . 0950813 Tg)
(Seat
WP (C) - COURT NO. Order Dtd. ©
77 |67140/2025|19.08.2025 020 oo K. PANDA . 0250813 Tg)
(Seat
WP (C) - COURT NO. Order Dtd. -
78 |67141/2025|19.08.2025 |35 o, |S C BISWAL . 0250814 Tg)
WRIT
WP (C) - COURT NO. |Order Dtd. [BRANCH (Seat
79 |67142/2025|19.08.2025 |g- o . [H.K. PANDA c 2025-08-11 | (DIVISTON Ti;)
BENCH-3)
CRLMC- COURT NO. |Order Dtd. |CRIMINAL |(Seat
80 67143/2025(19.08.2025 | 000 R SINGH 3 oLD 025-09-11 Im15¢ Noed)
WP (C) - COURT NO. |Order Dtd. (Seat
81 |67144/2025/19.08.2025 [ .70 . .K. MISHRA 20 0251008 Noz)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
82 |67145/2025|19.08.2025 |70 7" . C R NAYAK 50 20250818 IBRANCHT TZ;
WP (C) - COURT NO. |Order Dtd. WRIT (Seat
83 |67146/2025|19.08.2025 |0 rc" o [B.K. PARDHI . 0250728 |BRANCH-S gg;
(Seat
WP (C) - COURT NO. |Oorder Dtd. WRIT ©
84 167147/2025/19.08.2025 | 53,5 5,5 R B PATRA 6 9025-08-18 [BRANCH-7 Tg)
(Seat
WP (C) - COURT NO. Order Dtd. _
85 |67148/2025(19.08.2025 |} o0 oo . [A.K. SRAHOO : 020815 Tg)
(Seat
WP (C) - COURT NO. |Order Dtd. ©
86 |67149/2025/19.08.2025 |;-.>" . |A.TANDIA : 0250814 Tg)
(Seat
WP (C) - COURT NO. |Oorder Dtd. WRIT ©
87 167150/2025/19.08.2025 |, /31, /5055 M. SARANGI 6 9025-08-13 |[BRANCH-8 gg)
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
88 |67151/2025/19.08.2025 [1-o" . |G.N. SETHI . 0250813 mrANCH-3 NO

14)




WRIT

(Seat
WP (C) - COURT NO. Order Dtd. BRANCH
89 167152/2025]19.08.2025 151 3,4/50p5 |5 K RATH 6 2025-08-18 | (DIVISION TS%
BENCH-2)
(Seat
WP (C) - COURT NO. Order Dtd. WRIT
90 |67153/2025(19.08.2025 |caol 0 o |J. SAHOO . 0250813 IBRANCH-8 gg)
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
91 |67154/2025|19.08.2025 |0 0" o |S. SWAIN . 0250813 IBRANCH-4 gg)
(Seat
WP (C) - COURT NO. Order Dtd. ©
92 |67155/2025|19.08.2025 )1 o0, U P BAG : 090818 23)
WP (C) - COURT NO. |Order Dtd. WRIT (Seat
93 |67156/2025(19.08.2025 |)o 30 0 o |S. S. MALLICK . 20250814 |BRANCH-5 gi;
(Seat
WP (C) - COURT NO. Order Dtd. ©
94 67157/2025(19.08.2025 |5 0000 |S K RATH . 0950818 gi)
WP (C) - COURT NO. |Order Dtd. WRIT (Seat
95 |67158/2025|19.08.2025 |00 0" o IN. R. BEHERA : 50250813 IBRANCH-4 23;
(Seat
WP (C) - COURT NO. Order Dtd. ©
96 |67159/2025|19.08.2025 |)1 ool 0. |S K RATH . S09e 0818 gs)
WRIT
WP (C) - COURT NO. |Order Dtd. [BRANCH (Seat
97 |67160/2025|19.08.2025 |ggc oo e |T-K. JENA : 2025-08-11 | (DTVISTON Ti;)
BENCH-3)
WRIT
WP (C) - COURT NO. Order Dtd. BRANCH (Seat
98 |67161/2025|19.08.2025 |Joa=o", 0 o |A. K. JATI : 2025-08-15 | (DIVISTON TSI)
BENCH-1)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
99 |67163/2025(19.08.2025 |7 ,q05 0 o |B. SAHOO . 20250819 IBRANCH-2 Eg;
CONTC- COURT NO. |Order Dtd. (Seat
100 [67164/2025(19.08.2025 (.00 A K PANDA : 20250818 [CONTEMPT | 52,
WP (C) - COURT NO. |order Dtd. (Seat
101 [67165/2025/19.08.2025 |70 7 M. D. BISWAL : 09m 081 Not)
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
102 |67166/2025|19.08.2025 |g . > . |T.K. JENA : 20250811 IBRANCHT Tg)
M/S PITAMBAR
PANDA , (Seat
103 [67167/2025(19.08.2025  |S000°" . |6.C.MOHARANA, COURT NO- [oreer oros No-
A.K.PATNAIK, 15)
H.K.DAS
WP (C) - COURT NO. Order Dtd. WRIT (Seat
104 167168/2025/19.08.2025 |,/ o 5,5 B R SENAPATI 6 2025-08-18 |BRANCH-4 T?;
KTSHORE (Seat
WP (C) - COURT NO. Order Dtd. WRIT
105 [67169/2025|19.08.2025 CHANDRA No-
22485/2025 | 00 6 2025-08-18 [BRANCH-2 |




CONTC-

COURT

NO.

Order Dtd.

(Seat

106 |67170/2025/19.08.2025 |-/ . |P PANDA : 0950818 gz;
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
107 |67171/2025|19.08.2025 22159/2025 [P+ K- JENA ‘ 2025-08-14 |BRANCH-2 22)
(Seat
CONTC- COURT NO. Order Dtd.
108 67172/2025|19.08.2025 |700 ", [R C MUDULI o5 09e 082t gz;
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
109 167173/2025/19.08.2025 16773/2016 M K RATH 5 9999-12-31 |BRANCH-6 gz)
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
110 [67174/2025(19.08.2025 [T o)", . M K RATH oe 59991931 |BRANCH-6 gz)
WP (C) - COURT NO. |Oorder Dtd. WRIT (Seat
111 |67175/2025|19.08.2025 |¢2 "> . [P K NAYAK o 20250814 |BRANCH-1 gi;
(Seat
WP (C) - COURT NO. Order Dtd. ©
112 [67176/2025|19.08.2025 ) ", M R BARIK oe 020818 gi)
(Seat
WP (C) - COURT NO. Order Dtd. ©
113 [67178/2025|19.08.2025 3.7 ° M R BARIK o5 S09e 081 gi)
WP (C) - ASISH KUMAR COURT NO. Order Dtd (Seat
114 167180/2025/19.08.2025 1,0 )18 /5005 Ray 25 2025-08-18 gi;
WP (C) - PRADIPTA COURT NO. |Order Dtd. WRIT (Seat
115 167181/202519.08.2025 |,/ 900 /9025 [KISHORE BHUYAN 25 2025-08-18 |BRANCH-8 gg;
WRIT
WP (C) - COURT NO. Order Dtd. BRANCH (Seat
116 67182/2025/19.08.2025 |7 /" . |P K JENA - 2025-08-18 | (DIVISTON Ti;)
BENCH-2)
WP (C) - COURT NO. |Order Dtd. WRIT (Seat
117 67183/2025/19.08.2025 |70 0> . |P K JENA - 20250818 IBRANCH-4 T?;
WRIT
WP (C) - COURT NO. Order Dtd. BRANCH (Seat
118 |67184/2025|19.08.2025 |}/ .0" .M R ROUTRAY - 2025-08-18 | (DIVISTON Ti;)
BENCH-2)
FAO- COURT NO. |Order Dtd MISC. (Seat
119 [67185/2025/19.08.2025 |'= 0, |G N SETHI - 0990830 SgiEAL Noss)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
120 67186/202519.08.2025 |70 > o |P BEHERA o3 0250115 IBRANCH-5 gg;
WP (C) - COURT NO. Order Dtd. WRIT (Seat
121 167188/202519.08.2025 1,1 o5y /5ppq N MUKHI 23 2025-08-05 |BRANCH-1 |No-2)
CRLMC- JADUNATH COURT NO. |Oorder Dtd. (Seat
122 167151/202519.08.2025 15100 5055 |pRADHAN 23 2025-08-14 No-2)
CONTC- JYOTISH RANJAN COURT NO. |Order Dtd. (Seat
123 167192/2025119.08.2025 1500, /5055 |pas 23 2025-08-14 No-2)




CONTC- SARAT KUMAR COURT NO. |order Dtd. (Seat
124 167193/2025|19.08.2025 3672/2025 |PRADHAN 23 2025-08-14 |CONTEMPT | o)
CONTC- SARAT KUMAR COURT NO. |order Dtd. (Seat
125 167194/2025119.08.2025 13025 5055 |pRADHAN 23 2025-08-14 No-7)
MATA- COURT NO. Order Dtd. (Seat
126 [67195/202519.08.2025 | ;20" D NAYAK - 0950808 Noca)
MATA- COURT NO. Order Dtd. (Seat
127 [67196/202519.08.2025 |;2'° |G R PTRA - 0950808 Noca)
ABLAPL- AMLAN SHAKTT COURT NO. Order Dtd (Seat
128 (67198/202519.08.2025 |1 (o > oip 0950610 BATL-1 Tg;
MATA- BIPLABA P.B COURT NO. Order Dtd (Seat
129 167199/2025119.08.2025 | h055  |BanALT 2 OLD 2025-09-24 Tg;
CRLMC- AMLAN SHAKTI COURT NO. Order Dtd (Seat
130 167200/2025[19.08.2025 15551 /5025 |pAuL 2 OLD 2025-08-13 Tg;
CRLMC- AMLAN SHAKTT COURT NO. Order Dtd (Seat
131 167201/2025119.08.2025 |, 94 5005 |pAyL 2 OLD 2025-08-13 Tg;
CRLMC- AMLAN SHAKTT COURT NO. Order Dtd (Seat
132 167202/2025119.08.2025 |, 50 5055 |pAyL 2 OLD 2025-08-13 Tg;
CRLMC- AMLAN SHAKTI COURT NO. Order Dtd (Seat
133 167203/2025[19.08.2025 155495025 |pAuL 2 OLD 2025-08-13 Tg;
WRIT
WP (C) - COURT NO. Order Dtd. BRANCH (Seat
134 [67204/202519.08.2025 |3 /.77 /S K PARIDA > oip 2025-08-18 | (DIVISTON ng)
BENCH-3)
WRIT
WP (C) - COURT NO. Order Dtd. BRANCH (Seat
135 [67205/2025|19.08.2025 |30 =070, |S K PARIDA > oip 2025-08-18 | (DIVISTON ng)
BENCH-1)
(Seat
WA- COURT NO. Order Dtd.
136 [67206/202519.08.2025 |, "o o0, |D BISWAL > oip 0950814 ng)
(Seat
GCRLA- COURT NO. |Order Dtd.
137 (67207/2025/19.08.2025 |70 T K MISHRA . 55501931 No-
102)
(Seat
MATA- COURT NO. Order Dtd.
138 |67208/202519.08.2025 | 0 °°  |S P SAHOO > oip 0950094 ng)
MATA- COURT NO. |order Dtd. |[FIRST (Seat
139 [67210/202519.08.2025 | )%, |S PANDA > oip 2025-08-13 |APPEAL  |Noo3)
WP (C) — COURT NO. Order Dtd. (Seat
140 [67211/202519.08.2025 |j 5,000, |T.K. PRAHARAJ > oip 0950818 Noo3)
FAO- COURT NO. |[Order Dtd MISC. (Seat
141 [67212/202519.08.2025 350" 0, M. NAIK > oip 0950814 2E§EAL Noco)
FAO- COURT NO. |Order Dtd MISC. (Seat
142 |67213/2025(19.08.2025 |50, . M. NAIK > oip 2025-08-14 BPPEAL [ °%0,

SEC.




WP (C) -

COURT

NO.

Order Dtd.

WRIT

(Seat

143 [67214/202519.08.2025 72157 _ls.K.BEHERA e e e on et gi;
144 67215/202519.08.2025  [[¢2 150" |7, SAHOO SOURT NO. Draer Dre. é;?at
145 [67216/2025[19.08.2025 225;8;; M. R. BARIK R O e ooy M.0.C éifgf
146 67218/2025(19.08.2025  [DENC . |p.k. JENA COURT NO. Draer Ded: éifgf
147 [67219/2025(19.08.2025  [OVEC . K. PATRA SOURT NO. Draer Do, éifgf
148 [67220/2025(19.08.2025 007 . |S. MOHARANA SQURT NO. Draer Dta. éifg?
149 [67221/2025|19.08.2025 igg;/2025 S. K. PRADHAN ggURT NO- gﬁfﬁflgfgg éifg?
150 [67223/2025(19.08.2025  [S000ET . k. PATRA SOURT NO- Dreer Dre. éifgf
151 67224/2025|19.08.2025 ??§g32025 SK. AHESAN gogig NO- gﬁiﬁfogff4 éif2§
152 67225/2025(19.08.2025 ggg;/2025 M. R. BARIK gogig NO- gggifogffé éifg?
153 [67227/2025(19.08.2025 §g§6/2025 P. K. SWAIN ggURT NO- 232?51?535 éifg?
154 |67228/2025(19.08.2025 [F° _ |a. K. BEHERA S O e e, éif2§
155 [67231/2025(19.08.2025  [T°7 M. PRADHAN SoURT No- Praer e é§?2§
156 [67233/2025(19.08.2025 087 |p. C. MOHANTY SQURT NO. Proer oed. £§?2?
157 [67236/2025(19.08.2025  [Z107 _ |4.N. MOHAPTRA SQURT MO Praer Ded. £§?2?
158 [67242/2025(19.08.2025 121017 lp R swatw o Lo é;;at
199 f67243/2025 19.08.2025 {2105, ons
160 [67247/2025(19.08.2025 121017 ls N samanct SR O e e 2 éifgf
C)- KARTIK CHANDRA COURT NO. [Order Dtd gigw (Seat
161 167248/202519.08.2025 g§é82/2025 TRIPATHY 23 . 2022-08-13 (DIVISION Ti;)
BENCH-2)
162 (67249/202519.08.2025 (121017 |3 samoo SR O e o a2 éifg?
163 (67250/2025(19.08.2025  |>>707 [Pk MOHANTY SoURT NO- rder bed. éifg?
164 (67252/2025(19.08.2025 | 02007 R sAHOO SOURT HO. xder ord lparr-2 éifgf
165 |67254/2025(19.08.2025 2(731&\31255025 NIRANJAN ROUT ggURT NO- %ggfogfﬁ CONTEMPT Iéif?;:




CRLMC- SANTOSH KUMAR COURT NO. |order Dtd. (Seat
166 167257/2025119.08.2025  |5001 0054 |MAHANTY 15 2024-12-02 No-7)
CRLREV- AMLAN SHAKTI COURT NO. |order Dtd. (Seat
167 167260/2025119.08.2025 | 90 /5055 |payL 15 2025-08-13 No-7)
WP (C) - ASC, SANJIB COURT NO. Order Dtd. WRIT (Seat
168 167265/2025119.08.2025 1,07/ /5019 |SWATN, A.MISHRA 15 2025-08-13 |BRANCH-7 Tg;
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
169 |67268/2025|19.08.2025 |0, o o |J SRHOO i 0250813 IBRANCH-3 gg)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
170 [67271/202519.08.2025 |57, >0 o B S PAIKRAY Te 20250813 |BRANCH-3 gg;
WP (C) - COURT NO. |Order Dtd. WRIT (Seat
171 (67277/2025/19.08.2025 [T o.0" . /6 C JENA Te 20250813 IBRANCH6 TZ;
WP (C) - COURT NO. Order Dtd. WRIT (Seat
172 |67283/2025|19.08.2025 |30, 227 o [K SAHOO Le 20250817 |BRANCH-5 gg;
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
173 [67284/2025(19.08.2025 1. c0 . C RANA Te 20250819 IBRANCH-5 gg)
CRLA- COURT NO. Order Dtd. |CRIMINAL |‘(5€2t
174 (67287/2025(19.08.2025 |70 K SAHOO > oLD 59991931 |APPRAL Tg;
CRLMC- COURT NO. CRIMINAL |(Seat
175 67290/2025|19.08.2025  |s>0 7 [K SRHOO > oLD e Nod)
M/S. GYAENDRA
KUMAR
TRIPATHY, T. (Seat
WP (C) - ! COURT NO. |Order Dtd. WRIT
176 (67296/2025|19.08.2025 BARTK, No-
12711/2022 | 20 22 9999-12-31 BRANCH-3 |7
SENAPATT,
PITABAS MALIK
CRLA- COURT NO. Order Dtd. CRIMINAL |(°€3t
177 |67300/2025|19.08.2025 | 200 N SAHOO 3 59991931 |APPRAL Ti;
WP (C) - COURT NO. |Order Dtd. WRIT (Seat
178 |67301/2025|19.08.2025 [0 7' . [P R SWAIN 3 0250813 IBRANCH-1 28;
WP (C) - COURT NO. |Oorder Dtd. WRIT (Seat
179 |67302/2025|19.08.2025 [ 1o-c 0,0 [P R SWAIN 3 2025-08-13 [BRANCH-2 |Noor)
CONTC- COURT NO. Order Dtd. (Seat
180 67303/2025|19.08.2025 | -70 =0 . |A.B.MALLICK 3 2025-08-15 [CONTEMPT | 7%
FAO- COURT NO. |Order Dtd MISC. (Seat
181 67304/2025|19.08.2025 |00 . |J. DEHURY 3 020818 2E§EAL Noss)
WP (C) - GHANASHYAM COURT NO. Order Dtd. (Seat
182 167305/2025119.08.2025 15047 /5055 |MOHANTY 3 2025-08-12 No-9)
MACA- COURT NO. |Order Dtd MISC. (Seat
183 67306/2025|19.08.2025 | ~°0 o |H K MOHANTA 3 020805 2EEEAL Noee)
1184 [67307/2025|19.08.2025 |MACA- B K PATI COURT NO. [Order Dtd. MISC. |(Seat




11/2007 3 2025-08-05 |APPEAL No-6)
SEC.

MACA- COURT NO. |Order Dtd MISC. (Seat
185 67308/2025|19.08.2025 170 o |P K LENKA 3 0250808 2E§EAL Noot)
MACA- COURT NO. |[Order Dtd MISC. (Seat
186 67309/2025(19.08.2025 | o .° o |B K PATI 3 0250808 2E§EAL Noo1)
MACA- COURT NO. |[Order Dtd MISC. (Seat
187 (67310/2025(19.08.2025 | . |R K BARIK 3 0250808 2E§EAL Noo1)
WP (C) - COURT NO. |Order Dtd. WRIT (Seat

188 67311/2025(19.08.2025 |7 ./ 0 c|S. K. AHESAN 3 5025 0813 |BRANCH-6 gz;
MACA- COURT NO. |Order Dtd MISC. (Seat
189 67312/2025(19.08.2025 | J.oo 0. B K PATI 3 0250806 2E§EAL Noee)
WP (C) - COURT NO. |Order Dtd. [WRIT (Seat

190 |67313/20251/19.08.2025 22559/2025 S.K. AHESAN 3 2025-08-13 BRANCH-5 23;
MACA- COURT NO. |Order Dtd MISC. (Seat
191 [67314/202519.08.2025 | o0 oo [B K PATI 3 025 -08-0¢ égiEAL No—6)
MACA- COURT NO. |Order Dtd MISC. (Seat
192 |67315/20251/19.08.2025 886/2005 P K PARIDA 3 5025-08-06 2E§EAL No-6)
MACA- COURT NO. |[Order Dtd MISC. (Seat
193 |67316/20251/19.08.2025 887/2005 P K PARIDA 3 5025-08-06 2E§EAL No-6)
MACA- COURT NO. |Order Dtd MISC. (Seat
194 |67317/2025(19.08.2025 |[Jo0 7 o [B K PATI 3 025 08-0¢ 2E§EAL Noee)
(Seat

WP (C) — COURT NO. [Order Dtd. WRIT _

195 |67318/2025(19.08.2025 | )co), 001, |J R DAS L 2025 10-1 3 IBRANCH-6 §Z>
WP (C) - COURT NO. |Order Dtd. [WRIT (Seat

196 |67319/20251/19.08.2025 8365/2012 B R SENAPATI 17 2025-10-13 BRANCH-5 g;;
(Seat

WP (C) — COURT NO. WRIT _

197 |67320/20251/19.08.2025 7455/2014 J R DAS 17 BRANCH-5 gg)
ABLAPL- COURT NO. |[Order Dtd. (Seat
198 |67321/20251/19.08.2025 9364/2025 R. K. BARIK 17 5025-08-13 BAIL-2 No-7)
CONTC- COURT NO. Order Dtd. (Seat
199 67322/2025(19.08.2025 |70 o [B. DAS T 0250814 NooT)
CONTC- COURT NO. Order Dtd. (Seat
200 |67323/20251(19.08.2025 2445/2025 B. DAS 17 5025-08-14 No-7)
CONTC- COURT NO. Order Dtd. (Seat
201 167325/2025/19.08.2025 3801,/2025 SUMANTA DAS 17 2025-08-14 No-7)
CONTC- COURT NO. |Order Dtd. (Seat
202 167326/2025/19.08.2025 3752/2025 SUMANTA DAS 17 2025-08-14 No-7)
CONTC- COURT NO. |Order Dtd. (Seat
203 |67327/2025(19.08.2025 | S0 o0 o |B. K. MOHARANA S 0250814 Noo7)




CONTC- COURT NO. |Order Dtd. (Seat
204 167328/2025/19.08.2025 3378/2025 B. SAMAL 17 5025-08-14 No-7)
CONTC- COURT NO. |[Order Dtd. (Seat
205 167329/2025/19.08.2025 3809/2025 B. SAMAL 17 5025-08-14 No-17)
CONTC- COURT NO. Order Dtd. (Seat
206 (67330/2025/19.08.2025 3479/2025 A. B. MALLICK 17 5025-08-14 No-17)
CONTC- COURT NO. Order Dtd. (Seat
207 167331/2025/19.08.2025 3643/2025 BASUDEV BARIK 17 5025-08-14 No-17)
WP (C) - COURT NO. Order Dtd. [WRIT (Seat
208 (67332/2025/19.08.2025 17808/2025 A.PATTANAIK 17 2025-08-12 BRANCH-8 Eg;
(Seat
CMP- COURT NO. Order Dtd.
209 (67333/2025/19.08.2025 315/2025 P.K.SWAIN 3 oLD 2025-09-03 Zg;
(Seat
ABLAPL- COURT NO. Order Dtd.
210 167334/2025/19.08.2025 9457/2025 G SAHOO 3 OLD 5025-08-14 28;
FAO- COURT NO. |[Order Dtd MISC. (Seat
211 167335/2025/19.08.2025 S5 o |N.K.SATAPATHY 3 oLD 2025-08-13 2E§EAL No—5)
FAO- COURT NO. |[Order Dtd MISC. (Seat
212 |67336/20251(19.08.2025 364/2025 N.K.SATAPATHY 3 OLD 5025-08-13 éggEAL No-5)
ABLAPL- COURT NO. |[Order Dtd. (Seat
213 167337/2025/19.08.2025 6752/2025 B DAS 3 oLD 5025-08-06 No-5)
FAO- COURT NO. |Order Dtd MISC. (Seat
214 167338/2025/19.08.2025 S o, o |N.K.SATAPATHY 3 oLD 2005-08=13 éggEAL No—5)
ABLAPL- COURT NO. Order Dtd. (Seat
215 167339/2025/19.08.2025 1428/2025 AK SAHOO 3 OLD 5025-08-14 No-5)
BLAPL- JADUNATH COURT NO. Order Dtd. (Seat
21667340/2025||15.08.2025 1516/2025 |PRADHAN 3 OLD 2025-08-11 No-5)
FAO- COURT NO. |[Order Dtd MISC. (Seat
217 67341/2025/19.08.2025 124/2025 S.SWAIN 3 OLD 5025-08-18 2E§EAL No-9)
ABLAPL- COURT NO. |[Order Dtd. _ (Seat
218 167342/2025/19.08.2025 9463/2025 SD JENA 17 5025-08-14 BAIL-2 No-8)
CRLMC- COURT NO. |[Order Dtd. (Seat
219 167343/2025/19.08.2025 3181/2025 S.BARIK 17 5025-08-14 No-8)
CRLMC- COURT NO. Order Dtd. (Seat
220 167344/2025/19.08.2025 3100/2025 S.K.SUNDARA 17 5025-08-14 No-8)
CRLMC- COURT NO. Order Dtd. (Seat
221 167345/2025/19.08.2025 662/2025 B.K.DAS 17 5025-08-14 No-8)
CRLMC- COURT NO. Order Dtd. (Seat
222 167347/2025/19.08.2025 660/2025 B.K.DAS 17 2025-08-14 No-8)
CRLMC- COURT NO. |[Order Dtd. (Seat
223 167348/2025/19.08.2025 4378/2024 H.K.DAS 15 9999-12-31 No-8)
ABLAPL- COURT NO. Order Dtd (Seat
224 167349/2025/19.08.2025 9336/2025 S. CHOUDHURY 17 5025-09-17 BAIL-1 Tz;
CONTC- SAMARENDRA COURT NO. Order Dtd. (Seat
225 167350/202515.08.2025 3687/2025 |SWAIN 17 2025-08-14 No-




114)

(Seat
CRLMC- COURT NO. |0rder Dtd.
226 (67351/2025|19.08.2025 5058,2025 |S-K-SAHOO 5 OLD 5995-12-31 TZ;
(Seat
CONTC- COURT NO. |Order Dtd.
227 167352/2025/19.08.2025 2446)2025 [B-DAS > oL 5025-08-14 TZ;
CRLREV- COURT NO. Order Dtd. |CRIMINAL | (Seat
228 167353/2025/19.08.2025 |,/ 55,53 B RANA 2 OLD 2025-08-13 REVISION |No-5)
CONTC- COURT NO. |Order Dtd. (Seat
229 67354/2025/19.08.2025 3678/2025 |S+SWAIN > oL 5025-08-14 No-5)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
230 [67355/2025|19.08.2025 178102025 - PATTANAIK 5 OLD 20250812 |BRANCH-6 TZ;
CONTC- COURT NO. |Order Dtd. (Seat
231 [67356/202519.08.2025 S 0. o |S.SAHOO > OLD 2025-08-14 |CONTEMPT | 270
CONTC- COURT NO. |Order Dtd. (Seat
232 [67357/202519.08.2025 S 0 o |S.SAHOO > OLD 2025 08-14 No-7)
CRLMC- COURT NO. |Order Dtd. (Seat
233 (67358/2025|19.08.2025 1763/2025 |D-P-DASH 5 OLD 2025-08-14 No—7)
CONTC- COURT NO. |O0rder Dtd. (Seat
234 67359/2025/19.08.2025 3677,2025 |S+SWAIN > oL 2025-08-14 Ho-7)
CONTC- COURT NO. |0rder Dtd. (Seat
235 67360/2025/19.08.2025 5785,2025 |K-C-PANDA > oL 20250814 |CONTEMPT | 770
CONTC- COURT NO. |0rder Dtd. (Seat
236 [67361/202519.08.2025 |5 00, (o |J.SAHOO 5 OLD 5025-08-14 No-1)
CONTC- COURT NO. |order Dtd. (Seat
237 (67362/202519.08.2025 |20 ", (o |J.SAHOO 5 OLD 5025-08-14 No-1)
RVWPET- COURT NO. |Order Dtd. (Seat
238 [67363/202519.08.2025 [0 0 o [R.K.SAHU 5 OLD 2025-08-14 No-1)
CRLMC- PRAKASH COURT NO. |Order Dtd. (Seat
239 167364/2025/19.08.2025 )54 /5055 |cHANDRA MISHRA |C 2 OLD 2025-08-13 No-1)
CRLMP- COURT NO. |Order Dtd. (Seat
240 [67365/202519.08.2025 o700 . M.NAYAK > oL 2025-08-13 Ho-1)
CRLMP- COURT NO. Order Dtd. (Seat
241 [67366/202519.08.2025 | 1707 . |B.TRIPATHY > oL 2025-08-13 Ho-1)
FAO- COURT NO. |Order Dtd MISC. (Seat
242 67367/2025|19.08.2025 369/2025 |S+R-OJHA 5 oL 2025-08-14 2E§EAL No-5)
(Seat
WP (C) - COURT NO. |0rder Dtd. |[WRIT -
243 [67369/202519.08.2025 g, o oo o B SAMAL oc 50250721 |BRANCH-S 28)
(Seat
WP (C) - COURT NO. |0rder Dtd. |WRIT -
244 167385/202519.08.2025 155 997/5025 |5 DAS 2 OLD 2025-08-19 [BRANCH-7 |,o7
(Seat
CRLMC- COURT NO. |Order Dtd.
245 (67387/2025|19.08.2025 3251/2025 | BISWAL 5 oL 2025-08-19 Eg)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
246 (67405/202519.08.2025 |, o0 o, |B BEHERA 1 2025-10-17 |BRANCH-2 Eg;
247 |67407/2025(19.08.2025 WP (C) - P K DASH COURT NO. [Order Dtd. WRIT |(Seat




22177/2025 21 2025-08-18 |BRANCH-4 |No-
17)
WP (C) - ACHYUTANANDA COURT NO. Order Dtd (Seat
248 167409/2025/19.08.2025 1,556 /5025 PATTANAIK 21 2025-08-18 T?;
(Seat
WP (C) - COURT NO. |Order Dtd. WRIT ©
249 |67410/202519.08.2025 )/ o070 |J SAHOO oa 0250818 IBRANCH-3 gg)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
250 (67412/2025(19.08.2025 |70 =" |B MISHRA 1 025 0815 |BRANCH6 gg;
(Seat
WP (C) - COURT NO. |Order Dtd. WRIT ©
251 167414/2025119.08.2025 |51 451 5(o5 |C RANA 21 2025-08-18 |BRANCH-6 gg)
(Seat
WP (C) - COURT NO. Order Dtd. ©
252 |67417/2025(19.08.2025  |500c0" 0 |S CH PADHI s 090814 gg)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
253 |67418/2025(19.08.2025 |50, 070 oS K SAHU 1 20950818 IBRANCH-5 gi;
WRIT
WP (C) - COURT NO. Order Dtd. BRANCH (Seat
254 |67420/2025(19.08.2025 | 7o 0" |A MOHANTY ot 2025-08-18 | (DTVISTON Tig)
BENCH-2)
(Seat
WP (C) - COURT NO. Order Dtd. ©
255 |67423/2025(19.08.2025 oo 0" M MOHANTY a 0950813 TiO)
(Seat
WP (C) - COURT NO. Order Dtd. ©
256 67425/2025(19.08.2025 |70 00", M D BISWAL o1 020815 TiO)
WP (C) - COURT NO. |Order Dtd. WRIT (Seat
257 |67428/2025(19.08.2025 ;- 70 [P K SAHOO 1 2025 08-18 IBRANCH-4 gg;
(Seat
BLAPT- COURT NO. Order Dtd.
258 |67430/2025(19.08.2025 | S\ "0 . |G SAHOO 1 09081 gg;
(Seat
WP (C) - COURT NO. Order Dtd. ©
259 67431/2025(19.08.2025 |- 20 o IN. SRHOO 1 090814 gg)
(Seat
BLAPL- COURT NO. Order Dtd.
260 |67432/2025(19.08.2025 |00 o |G SAHOO 1 090818 gg;
(Seat
BLAPL- COURT NO. Order Dtd.
261 |67433/2025(19.08.2025 | J 00 . |G SAHOO 1 090818 gg;
WP (C) - COURT NO. Order Dtd. WRIT (Seat
262 |67434/2025(19.08.2025 |70, |SBUDGATA 1 50250814 |BRANCH-4 23;
(Seat
BLAPL- COURT NO. Order Dtd.
263 |67435/2025(19.08.2025 |,/ °"" . [RK BARIK 1 090818 23;
(Seat
WP (C) - COURT NO. |Order Dtd. WRIT ©
264 67436/202519.08.2025 |/, 2,0 N MALLICK n 20250814 mRANCH-4 NO

37)




(Seat
BLAPL- COURT NO. |Order Dtd.
265 |67437/20251(19.08.2025 4823/2025 J KAMILA o1 5025-08-18 BAIL-2 T;;
(Seat
WP (C) — COURT NO. |Order Dtd. |[WRIT -
266 |67438/2025(19.08.2025 |, S-S DASH 1 5025 08-04 IBRANCH-3 Ti)
(Seat
BLAPL- COURT NO. |Order Dtd.
267 |67439/20251(19.08.2025 3730/2025 PK BEHERA 3 5025-08-18 BAIL-2 Tg;
(Seat
BLAPL- COURT NO. |Order Dtd.
268 |67440/20251(19.08.2025 7597/2025 BP TANGA 3 2025-08-18 Tg;
(Seat
WP (C) - COURT NO. |Order Dtd. |[WRIT -
269 (67441/2025/19.08.2025 334452021 M NAYAK ; 2025-08-18 |[BRANCH-3 TZ)
(Seat
BLAPL- COURT NO. |Order Dtd.
270 [67442/2025(19.08.2025 | Jco o |S SAMAL 3 0250818 TZ;
(Seat
BLAPL- COURT NO. |Order Dtd.
271 |67443/2025/19.08.2025 4823/2025 [N SAHOO 5 2025-0g-1g [PAIL-2 TE;
(Seat
BLAPL- COURT NO. |Order Dtd.
272 |67444/2025/19.08.2025 7763/2025 |PP DASH 3 2025-08-18 Tg;
WP (C) - COURT NO. Order Dtd. WRIT (Seat
273 |67445/202519.08.2025 | Jooc, oo, [P K BEHERA 3 50250818 |BRANCH-S g;;
(Seat
RVWPET- COURT NO. |Order Dtd.
274 |67446/2025119.08.2025 164/2025 N K ROUT 51 5025-09-18 gg;
(Seat
WP (C) - COURT NO. |Order Dtd. -
275 167447/2025119.08.2025 22414/2025 B B ROUT o1 2025-08-18 gg)
WRIT
WP (C) - COURT NO. Order Dtd. BRANCH (Seat
276 |67448/2025119.08.2025 7120/2020 S K PARIDA o1 2025-08-13 | (DIVISION Tg;)
BENCH-1)
(Seat
JCRLA- COURT NO. |Order Dtd.
277 |67449/2025119.08.2025 1/2024 J KAMILA 9 9999-12-31 No-
105)
(Seat
CMP- COURT NO. |Order Dtd. |WRIT
278 167450/2025/19.08.2025 |00 54,5 [P BASTIA 7 9025-08-14 |BRANCH-3 gg;
(Seat
CONTC- COURT NO. |Order Dtd.
279 167451/2025119.08.2025 3522/2025 S K DAS 9 5025-08-18 g:;
CRLMC- COURT NO. |Order Dtd. |CRIMINAL |(Seat
280 [67452/202519.08.2025 |o°~" -, |T K DAS . 50250814 MTSC No-d)
WP (C) - SURESH CHANDRA COURT NO. |[Order Dtd. (Seat
281 167453/2025115.08.2025 20908/2025 |DASH 25 2025-09-15 No-4)
WP (C) — COURT NO. Order Dtd. (Seat
282 [67454/202519.08.2025 |70 oo, M NAYAK g 5599-17-31 Nood)
283 |67455/2025(19.08.2025  |CRLA- D.K.BEHERA COURT NO. [Order Dtd. |(Seat




| 31/2025 20 9999-12-31 No-4)
CRLMC- COURT NO. Order Dtd. (Seat
284 |67456/202519.08.2025 | [Z0000 o IN. SAHOO Te 02 0a-10 Noed)
CRLREV- COURT NO. Order Dtd. (Seat
285 |67457/202519.08.2025 | 270 |M.N.MOHANTY Te 09m 0815 Noed)
WP (C) - COURT NO. Order Dtd. (Seat
286 |67465/2025(19.08.2025 |50o-0"  |L. MOHANTY . 09e00-08 Ned)
(Seat
WP (C) - COURT NO. Order Dtd. WRIT ©
287 67466/202519.08.2025 |} 020" R.SINGH : 20250818 IBRANCH-6 22)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
288 |67468/2025(19.08.2025 |00 0" o |S. MALLIK . 0250818 IBRANCH-4 23;
WRIT
WP (C) - COURT NO. Order Dtd. BRANCH (Seat
289 |67469/2025(19.08.2025 |50 2" o IN. K. ROUT . 2025-08-18 | (DTVISTON TSZ)
BENCH-1)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
290 |67470/2025(19.08.2025 |32 00", |S. K. RATH . 20250818 |BRANCH_T Tg;
WP (C) - COURT NO. |Oorder Dtd. WRIT (Seat
291 |67473/202519.08.2025 ) /0 |D P DASH 3 oip 2025-09-17 |BRANCH2 gz;
WP (C) - COURT NO. |Order Dtd. |WRIT (Seat
292 |67474/2025(19.08.2025 |70 2" o [R K BARIK . 2025-08-19 [BRANCH-7 |Now9)
WP (C) - COURT NO. |Order Dtd. (Seat
293 |67475/2025(19.08.2025 oo 2 " |G. D. MALLICK i 50950904 Necs)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
294 |67476/2025/19.08.2025 oo 00" |G. D. MALLICK i 2025-09-04 |BRANCH-6 gz;
WP (C) - COURT NO. |Order Dtd. WRIT (Seat
295 |67477/202519.08.2025 |)- 20" |G. D. MALLICK i 2025-09-04 |BRANCH-5 22;
(Seat
WP (C) - COURT NO. Order Dtd. ©
296 67478/2025(19.08.2025 7o 0 |G. D. MALLICK O 0250004 g;)
(Seat
CRLA- COURT NO. Order Dtd.
297 |67479/2025(19.08.2025 |00 IN.SAHOO > 090818 g;;
RPFAM- COURT NO. |order Dtd. |[FIRST (Seat
298 |67480/2025(19.08.2025 | 00" 0 [P S SAMAL P 20250818 |APPBAL Necs)
RPFAM- COURT NO. |order Dtd. |[FIRST (Seat
299 |67481/2025(19.08.2025 |7 0."0 |5 DASH > 20250818 [APPRAL Noes)
CRLMC- COURT NO. Order Dtd. (Seat
300 |67482/2025(19.08.2025 |77 |U.DAS > 090811 Noes)
CRLMC- COURT NO. Order Dtd. (Seat
301 |67483/2025(19.08.2025 |27 |U.DAS > 090814 Noes)
(Seat
BLAPL- COURT NO. Order Dtd.
302 |67484/2025(19.08.2025 |0 0 |N.SAHOO > 0950814 BAIL=2 T;;
(Seat
CRLMC- COURT NO. Order Dtd.
303 67485/202519.08.2025 | /o200, [M.K. MOHANTY Ce 020821 TE;




ABLAPL- COURT NO. |Order Dtd. (Seat
304 (67486/2025(19.08.2025 [o-1% 0 o |s. R. PATTNAIK C.O. i 0950814 BAIL=2 Nocs)
WP (C) - COURT NO. |order Dtd. (Seat
305 67488/202519.08.2025 |, o700 |S.MAHARANA c.o. oa 02m00-08 Noes)
DILLIP KUMAR Entire (Seat
306 [67043/2025(19.08.2025  [FA-71/1990 | -0 GENERAL S Noco)
_ DILLIP KUMAR Compromise (Seat
307 [67045/2025(19.08.2025  [FA=71/1990 | -0 GENERAL o Noco)
PRAFULLA
308 (67049/2025(19.08.2025 |S0u "7 |CHANDRA GENERAL e s éifg?
ACHARYA
WP (C) - ASISH KUMAR Order Dtd. (Seat
309 [67050/2025 [19.08.2025 |50 8”000 s GENERAL 0950818 Nocs)
WP (C) - SURYAKANTA Order Dtd. WRIT (Seat
310 67057/2025119.08.2025 |, 2053 0005 |paLaT GENERAL 2025-08-14 [BRANCH-8 gg;
MATA- RABINDRANATH Order Dtd. FIRST (Seat
311 (67059/202519.08.2025 |, "0 o GENERAL 2025-08-11 |aPPEAL  |Nood)
BLAPI,— PRASANTA KUMAR Final (Seat
312 (67062/2025(19.08.2025  [0,0 0 o |o ey GENERAL opne” Nocd)
(Seat
BLAPT,~ THEEDA Order Dtd.
313 (67063/202519.08.2025 | 000 | o T MuRTy |CENERAL 0250815 BATL-2 Tg;
CONTC- SRITAM KUMAR Order Dtd (Seat
314 (67064/2025(19.08.2025 | 00 =0 o | arRA GENERAL 0950711 Tg;
WP (C) - HIMANSHU Order Dtd. WRIT (Seat
315 167067/2025119.08.2025  |5g9075004 |BHUSAN DASH GENERAL 2024-09-04 [BRANCH-6 EZ;
PRAVASH
B CHANDRA (Seat
316 [67068/2025(19.08.2025  |S0EC  \MAHAPATRA ,  |GENERAL et No-
P.P.MAHAPATRA, 54)
P.K.DASH
LAA- Order Dtd. FIRST (Seat
317 [67069/2025(19.08.2025 [0 . PRATIMA NAYAK |GENERAL 2025-07-07 |ApPEAL  [Nos)
WP (C) - Order Dtd giiECH (Seat
318 |67070/202519.08.2025 |}/ 0070 MANAS PATI GENERAL 2025-08-18 | (DIVISTON Ti;)
BENCH-2)
(Seat
WP (C) - Order Dtd. |WRIT ©
319 67071/202519.08.2025 |,/ o070 MANAS PATI GENERAL 5095-08-18 |BRANCH-S gg)
WP (C) - GOKUTLANANDA Order Dtd. WRIT (Seat
320 167073/2025119.08.2025 11 4092/2024 |pARIDA GENERAL 2024-09-10 |BRANCH-5 gg;
Judgement (Seat
WP (C) - MANOJ KUMAR _ WRIT ©
321 [67110/2025(19.08.2025 [ o0 o0 loa GENERAL Dtd. 2024- | o . o |No
12-16 33)
BLAPL- GOKUTLANANDA Order Dtd (Seat
322 (67112/2025(19.08.2025 -0 00 o GENERAL 0950818 gg;
1323 [67114/2025|19.08.2025  |CMP- GAKULANANDA  |GENERAL Order Dtd. |(Seat




220/2025 |PARIDA 2025-08-14 No-
33)
WP (C) - PRASANNA KUMAR Order Dtd. WRIT (Seat
324 |67117/2025119.08.2025 |1 9355/5025 INaNDA GENERAL 2025-08-18 [BRANCH-7 | c”
WP (C) - PRASANNA KUMAR Order Dtd. WRIT (Seat
325 (67121/2025(19.08.2025 |10, NANDA GENERAL 095-08-18 |BRANCH-4 T?;
WP (C) - PRATYASTSH Order Dtd. WRIT (Seat
326 167125/2025119.08.2025 )0 .15/5025 MOHANTY GENERAL 2025-08-13 |[BRANCH-3 1;;’)'
BLAPL- DEEPAK KUMAR Order Dtd (Seat
327 (67129/2025(19.08.2025 [0 7 | GENERAL 0950818 gg;
WP (C) - Order Dtd giiECH (Seat
328 (67162/2025(19.08.2025 | oue’ o, |L. K. NAYAK  |GENERAL 2025-05-11 | (DIVISTON Ti%)
BENCH-2)
(Seat
ABLAPL-  |ASUTOSH Order Dtd.
329 (67190/2025(19.08.2025 [, 700 0 o oo GENERAL 0950815 Ti%)
BLAPL- UMA SHANKAR Order Dtd (Seat
330 (67197/2025(19.08.2025 |00 DT GENERAL 0950814 TT;)
WP (C) - RAKESH KUMAR Order Dtd (Seat
331 (67209/2025 [19.08.2025 |0 0000, o GENERAL 015-03-16 Ti;)
WP (C) - DR JITENDRA Order Dtd. WRIT (Seat
332 167234/2025/19.08.2025 130395 /5023 [KUMAR LENKA  |CONERAL 2025-08-13 |BRANCH-7 Tg;
(Seat
CRLMC- Order Dtd.
333 (67240/2025(19.08.2025 | -0 "> o [BASUDEV BARIK |GENERAL 0950818 TS;
(Seat
BLAPT,~ RAJENDRA Order Dtd.
334 (67245/2025(19.08.2025 [ ,0 0 L AN Rour  |GENERAL 0950818 Tg;
CONTC- SUSHANTA KUMAR Order Dtd (Seat
335 (67255/2025(19.08.2025 | S0 m0 o | GENERAL 50950814 Tg;
SAO- SHTHITAPRAJNA Order Dtd. |SECOND (Seat
336 167258/2025/19.08.2025 1) h005 |5, sarvaparsHT CCNERAL 2025-08-14 |APPEAL  |No-7)
Judgement
MACA- MAHESWARA (Seat
337 (67259/202519.08.2025 |00 o DL GENERAL Dtd. 2025 NeeT)
05-10
ABLAPIL- RAJENDRA Order Dtd. (Seat
338 [67261/2025(19.08.2025 [, 0 o | Rour  |CENERAL 0250815 [BATL-2 Noco)
RAJENDRA
ABLAPL- Order Dtd. (Seat
339 (67264/2025(19.08.2025 [Jo /" INARAYAN ROUT, [GENERAL 0950818 Noco)
R.K.ROUT
ABLAPL- RAJENDRA Order Dtd. (Seat
340 (67267/2025(19.08.2025  [o 0 o | AN Rour  |CENERAL 0950818 Noco)
WP (C) - AKSHYA KUMAR Order Dtd. |WRIT (Seat
341 167270/2025119.08.2025 1)1 304/2025 [BEEERA GENERAL 2025-08-14 [BRANCH-6 |No-




25)

MATA- SHIBA SANKAR Order Dtd. |FIRST (Seat
342 |67274/2025119.08.2025 192/2024 BISWAL GENERAL 2025-08-18 APPEAL No-3)
WP (C) - SURYAKANTA Order Dtd. (Seat
343 (67275/2025(19.08.2025  |,oi0” 06 GENERAL PP R,
CRLMC- ASUTOSH Order Dtd. |CRIMINAL |(Seat
344 167276/2025119.08.2025 |63 /5004 |TRIPATHY GENERAL 2025-08-14 |MISC No-5)
WP (C) - RABINDRNATH Order Dtd. WRIT (Seat
345 167279/2025119.08.2025  133534/5022 BaRIK GENERAL 2025-08-11 |[BRANCH-7 TZ;
, (Seat
BLAPT,~ PRADEEP KUMAR Final
346 (67293/2025119.08.2025 2080/2025 |TRIPATHY GENERAL Order Tg;
CRA- MANOJ KUMAR Order Dtd. |CRIMINAL |(Seat
347 (67324/2025(19.08.2025 |l o00 [onn GENERAL 2019-08-20 |APPEAT,  |Noo2)
WP (C) - MANOJ KUMAR Order Dtd. (Seat
348 |67346/2025(19.08.2025  |po 0T RS GENERAL Ity ooy
BLAPI— PREMANANDA Order Dtd. (Seat
349 67368/2025(19.08.2025 |7 0T o PRAIE GENERAL e e ooy
ABLAPL- UMA SHANKAR Order Dtd. (Seat
350 (67370/2025(19.08.2025  [goeciot o DI S GENERAL et o)
WP (C) - PRASANTA KUMAR Order Dtd. WRIT (Seat
351 167374/202519.08.2025 |1 5959,2025 [pATRI GENERAL 2025-08-11 BRANCH-6 gg;
RVWPET - STSTR KANTA Order Dtd (Seat
352 |67377/2025119.08.2025 215/2024 MTSHRA GENERAL 5025-08-08 gg;
BLAPL- HEMANTA KUMAR Order Dtd (Seat
353 167381/2025119.08.2025 5678/2025 NAYAK GENERAL 2025-08-19 BATIL-2 Tg;
WRIT
WP (C) - STSTR KANTA Entire BRANCH (Seat
354 |67458/2025119.08.2025 32223/2020 MISHRA GENERAL Brief (DIVISION Tg;)
BENCH-1)
ABLAPL- AJIT KUMAR Order Dtd (Seat
355 (67459/2025119.08.2025 9560/2025 |[RAUT GENERAL 2025-08-19 BATIL-2 Ti;
(Seat
WP (C) - Order Dtd. [WRIT ©
356 67464/202519.08.2025 |2o-7° IBANALATA DAS |GENERAL 20200313 |BRANCH-6 22)
ABLAPIL- AJIT KUMAR Order Dtd (Seat
357 |67471/2025|19.08.2025 9549/2025 |RAUT GENERAL 2025-08-19 [PATL=2 Tg;
WP (C) - MANOJ KUMAR Order Dtd (Seat
358 |67472/2025119.08.2025 9893/2011 |RANA GENERAL 2012-08-06 Tg;
MATA- SRINIBASH Order Dtd. FIRST (Seat
359 |67044/2025119.08.2025 20/2019 MOHANTY GENERAL 2024-05-06 IAPPEAL No-1)
ABLAPL- Order Dtd. (Seat
360 |67046/2025(19.08.2025 oo 27 [P BEURA GENERAL P o)
Order Dtd. FIRST (Seat
361 |67090/2025119.08.2025 RFA-5/2017 |\B SAHOO GENERAL 2025-08-18 |APPEAL No-5)




RVWPET- (Seat
362 |67177/2025119.08.2025 128/2011 C SAHU GENERAL No-5)
WP (C) - (Seat
363 (67179/2025119.08.2025 20433/2009 C SAHU GENERAL No-5)
(Seat
WP (C) - Order Dtd. |WRIT -
364 (67187/2025(19.08.2025 |,00 0”0, IS N GAYA GENERAL 02608015 [BRANCH-8 Zu;)
CRLA- PRASANTA KUMAR Order Dtd (Seat
365 (67189/2025119.08.2025 211/2025 DAS GENERAL 5025-08-18 Eg;
WRIT
(Seat
WP (C) - BRANCH
366 (67217/2025119.08.2025 2567/2023 S C DASH GENERAL (DIVISION ng)
BENCH-3)
(Seat
WP (C) - WRIT -
367 [67222/202519.08.2025 |, 00,0 o0, S K PARIDA GENERAL ERANCH-6 gz)
(Seat
WP (C) - WRIT -
368 [67226/202519.08.2025 o oo 0., |S K PARIDA GENERAL BRANCH-7 Tg)
(Seat
WP (C) - WRIT =
369 (67229/2025(19.08.2025 8064/2024 |5 K PARIDA GENERAL ERANCEH-] Tg)
(Seat
WP (C) - WRIT -
370 [67230/202519.08.2025 |5 -0 0., |S K PARIDA GENERAL BRANCH-4 Tg)
(Seat
WP (C) - WRIT -
371 67232/2025/19.08.2025 5089/2024 |5 K PARIDA GENERAL R ANCH- 1 TZ)
(Seat
WP (C) - WRIT =
372 167235/2025119.08.2025 8074/2024 S K PARIDA GENERAL BRANCH-7 TZ)
(Seat
WP (C) - WRIT -
373 [67237/202519.08.2025 o o000 , |S K PARIDA GENERAL ERANCH-7 Tg)
(Seat
WP (C) - WRIT -
374 67238/2025/19.08.2025 6685/2024 |5 K PARIDA GENERAL ERANCH-8 28)
(Seat
WP (C) - WRIT -
375 167239/2025119.08.2025 6691,/2024 S K PARIDA GENERAL BRANCH-8 28)
(Seat
WP (C) - WRIT -
376 |67241/2025119.08.2025 6695/2024 S K PARIDA GENERAL BRANCH-8 28)
ARBP- (Seat
377 |67244/202519.08.2025 | o0 . D K DEHURY GENERAL M.J.C. No-1)
TRP (C) — (Seat
378 [67246/202519.08.2025 |, 07 0 B B MALLICK GENERAL No-1)
SA- (Seat
379 |67251/2025119.08.2025 113/1986 B K DAS GENERAL No-1)
FA- (Seat
380 |67253/2025119.08.2025 167/1984 S C SUNDARA GENERAL No-1)
1381 [67256/2025(19.08.2025  |WP(C) - S K BEHERA GENERAL WRIT |(Seat




567/2016 BRANCH No-
(DIVISION [111)
BENCH)
MISC.
382 (67262/2025/19.08.2025 MACA~ S MISHRA GENERAL APPEAL (Seat
1030/2017 No-1)
SEC.
WA- WRIT (Seat
383 167263/2025(19.08.2025 845/2024 M K DAS GENERAL APPEAL No-2)
LAA- FIRST (Seat
384 [67266/202519.08.2025 /7 .o D P PATTANATK |GENERAL APDRAL Nood)
RSA- SECOND (Seat
385 (67269/2025(19.08.2025 396/2016 P K LENKA GENERAL APPEAL No-1)
WA- WRIT (Seat
386 (67272/2025119.08.2025 181/2024 S BARIK GENERAL APPEAL No-2)
(Seat
WP (C) - WRIT ©
387 [67273/202519.08.2025 | o0 g [P C BEHERA GENERAL R ANCH-4 TZ)
WRIT
(Seat
WP (C) - BRANCH =
388 [67278/202519.08.2025 |7 05 o, (B D BISWAL GENERAL (DTVISTON T86)
BENCH)
WP (C) - (Seat
389 [67280/2025/19.08.2025 S M DHAL GENERAL No-
8052/2008
106)
WP (C) - WRIT (Seat
390 |67281/2025119.08.2025 16983/2023 KC SWAIN GENERAL BRANCH-1 |No-1)
WP (C) - WRIT (Seat
391 |67282/2025119.08.2025 8335/2016 S K BEHERA GENERAL BRANCH-1 |No-1)
(Seat
WP (C) - WRIT ©
392 |67285/2025119.08.2025 6579/2021 T SWAIN GENERAL BRANCH-5 gi)
(Seat
WP (C) - WRIT ©
393 167286/2025119.08.2025 16417/2019 L. D SAHOO GENERAL BRANCH-4 Tg)
WP (C) - WRIT (Seat
394 67288/202519.08.2025  [Togo0’ o0, P C CHHICHANI |GENERAL BRANCH-2 [No-9)
(Seat
WP (C) - WRIT -
395 (67289/2025119.08.2025 35033/2023 S K MOHARANA GENERAL BRANCH-3 T;)
SAO- (Seat
396 (67291/2025119.08.2025 B B MISHRA GENERAL No-
10/2024
12)
CRLMC- Order Dtd. |CRIMINAL |(Seat
397 [67292/2025[19.08.2025 |50 0 K SAHOO GENERAL 0760814 M1sc R
RSA- SECOND (Seat
398 |67294/20251(19.08.2025 180/2006 M K MOHANTY GENERAL APPEAL No-6)
MISC.
399 [67295/2025(19.08.2025 | 207 M PARIDA GENERAL APPEAL (Seat
81/2019 No-9)
SEC.
(Seat
WP (C) - WRIT
400 [67297/202519.08.2025 |0 o, |I AHMMED GENERAL R ANCH-3 Tg)
1401 |67298/2025|19.08.2025  |RSA- 'S K NAYAK GENERAL SECOND  |(Seat




242/2014 | APPEAL  |No-7)
(Seat
WP (C) - WRIT -
402 |67299/2025(19.08.2025 16439/2024 I AHMMED GENERAL BRANCH-6 gg)
BLAPL- (Seat
403 |67371/2025119.08.2025 N. SAHOO GENERAL BAIL-2 No-
3534/2023 10)
CRLREV- CRIMINAL |(Seat
404 |67372/2025|19.08.2025 138/2015 GANESH SAHOO |GENERAL REVISION [No-3)
WRIT (Seat
WP (C) - Order Dtd. |BRANCH -
405 |67373/2025(19.08.2025 18390/2025 S C DAS GENERAL 2025-07-16 | (DIVISION Ti7)
BENCH-3)
(Seat
WP (C) - WRIT -
406 (67375/2025|19.08.2025 16688/2025 H JENA GENERAL BRANCH-8 gg)
(Seat
WP (C) - WRIT -
407 |67376/2025(19.08.2025 13250/2025 P K JENA GENERAL BRANCH-4 gs)
(Seat
WP (C) - WRIT -
408 (67378/2025|19.08.2025 17634/2025 S K SAMAL GENERAL BRANCH-5 gg)
WRIT
(Seat
WP (C) - BRANCH -
409 |67379/2025119.08.2025 17638/2025 S K SAMAL GENERAL (DIVISION T87)
BENCH-1)
(Seat
WP (C) - WRIT -
410 |67380/20251/19.08.2025 17641/2025 S K SAMAL GENERAL BRANCH-8 Ei)
(Seat
WP (C) - WRIT -
411 |67382/2025119.08.2025 17693/2025 S K SAMAL GENERAL BRANCH-5 gg)
WP (C) - (Seat
412 |67383/2025(19.08.2025 17635/2025 S K SAMAL GENERAL g;;
(Seat
WP (C) - WRIT -
413 |67384/2025(19.08.2025 17677/2025 S K SAMAL GENERAL BRANCH-4 T?)
WP (C) - (Seat
414 |67386/2025/19.08.2025 17632/2025 S K SAMAL GENERAL T?;
WRIT
(Seat
WP (C) - BRANCH -
415 167388/2025119.08.2025 14434/2025 S K MOHANTY GENERAL (DIVISION T§3)
BENCH-2)
(Seat
WP (C) - WRIT -
416 |67389/20251/19.08.2025 21075/2025 P BEHERA GENERAL BRANCH-5 gg)
WP (C) - (Seat
417 167390/2025(19.08.2025 21104/2025 P K RATH GENERAL gg;
(Seat
WP (C) - WRIT -
418 |67391/20251/19.08.2025 21108/2025 P K RATH GENERAL BRANCH-2 gz)




419 [67392/2025 19.08.2025 ?Eé§;;2025 J P KAR GENERAL e NCH. é;?at
420 (67393/2025|19.08.2025 S??§3£025 J P KAR GENERAL BATL-1 éif??
421 (67394/2025(19.08.2025 550050 1 B KR GENERAL éifi?
422 [67395/2025(19.08.2025 [golohot o |T B KAR GENERAL éif??
423 [67396/2025(19.08.2025 [ tP0 |G S MOHANTY  |GENERAL éifif
424 [67397/2025(19.08.2025 [ orbon N K ROUT GENERAL BATL-2 %E?at
425 67398/2025(19.08.2025 é?g?52625 J LENKA GENERAL BATL-1 éif??
426 (67399/2025(19.08.2025 222252625 S K PARIDA GENERAL éif??
427 67400/2025|19.08.2025 2?2252625 s C DAs GENERAL éif?f
428 [67401/2025(19.08.2025  DUTTC ls ¢ pas GENERAL éif??
429 67402/2025|19.08.2025 22??3;025 A T NAYAK GENERAL éif??
430 [67403/2025(19.08.2025 S0P A T NAYAK GENERAL éif??
431 |67404/2025|19.08.2025 232535025 P K MOHANTY  |GENERAL éif??
432 67406/2025|19.08.2025 2232625 K K NATH GENERAL éif;?
433 [67408/2025(19.08.2025  [[FPERL" I samOO GENERAL éif?f
434 67411/2025|19.08.2025 3222/2025 T K MOHANTY  |GENERAL éif?f
435 [67413/2025(19.08.2025  [00)07°  |S P MANGARAJ |GENERAL éif??
436 [67415/2025(19.08.2025  |J007°0  |p K LENKA GENERAL éif??
437 |67416/2025 [19.08.2025 701017 PERRSS GENERAL éif??
438 (67419/2025(19.08.2025 |30 #° |G R PATRA GENERAL éif?f
439 67421/2025(19.08.2025 5027 lp K MISHRA  |GENERAL éif?f
440 [67422/202519.08.2025 (S UC e BEHERA GENERAL éif?f
441 67424/2025 (19.08.2025 (SN IR sTwGH GENERAL éif?f
442 67426/2025 (19.08.2025 (7 (C)7  SEOAPRARASE - lopymrar, e éif??
1443 [67427/2025|19.08.2025 WP (C) - |SATYAPRAKASH |GENERAL Order Dtd. |(Seat




| | 117261/2025 |DHAL 2025-08-14 No-3)
WP (C) - SATYAPRAKASH Order Dtd. (Seat
444 167429/2025(19.08.2025 18368/2025 |DHAL GENERAL 5025-08-14 No-3)
ABLAPT— SUJIT KUMAR Entire (Seat
445 |67460/2025(19.08.2025 2168/2025 |SAHOO GENERAL order No-3)
ABLAPL- SURYAKANT Order Dtd (Seat

446 [67461/202519.08.2025 g or 0 (O 0 GENERAL 2095-08_07 BAIL=2 Tg;
(Seat

WP (C) - Order Dtd. |WRIT

447 |67462/202519.08.2025 |, 020" 0 |B K PANDA GENERAL 0950813 |BRANCH_T EZ)
ABLAPL- SURYAKANT Order Dtd. ~ (Seat
448 167463/2025|19.08.2025 8988/2025 |SAHOO GENERAL 2025-08-07 [BATL-1 No-3)
BLAPL- GAGAN BIHART Order Dtd (Seat

449 67467/202519.08.2025 |20 0| oo GENERAL 50950815 BAIL-1 T§;
CRLA- MANOJ KUMAR Order Dtd (Seat

450 [67487/202519.08.2025 | o0 oo oo GENERAL 0250818 Tg;

NIC




